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Summon for settlement of issues
(Order 5, Rule 20 CPC)
In the court of Senior Civil Judge, at Rourkela
C.S. No.93/2022
State Bank of India,
RASMEC, Rourkela

Plaintiff

Versus
Defendant

Vikash Seth
To

Vikash Seth, aged about- 35 years, Son of Mahendra Seth,

resident of Plot No. PPP/13, Civil Township, Rourkela, P.S.
Raghunathpalli, Dist.- Sundargarh, Odisha, Occupation —
Business.

Whereas, State Bank of India, RASMEC, At- Sector-17,
Rourkela-3, has instituted a suit against you for Rs.3,20,230.00/-
(Rupees Three lakh Twenty thousand Two hundred Thirty)
only. You are hereby summoned to appear in this court in the
person, or by a pleader duly instructed and able to answer all
material questions relating to the suit, or who shall be
accompanied by some person able to answer all such
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on the 2nd day of September 2026 at 10.30
O’clock in the forenoon, to answer the claims and further
you are hereby directed to file on that day a written statement
of your defence and to produce on the said day all documents
in your possession or power upon which you base your defence
or claim for set off or counter-claim and where you rely on any
other document whether in your possession or power or not,
as evidence in support of your defence or claim for set-off or
counter-claim, you shall enter such documents in a list to be
annexed to the written statement.

Take notice, that, in default of your appearance on the day
before mentioned, the suit will be heard and determined in your
absence.

Given under my hand and the seal of the court, this 26th
day of June of 2026.

Senior Civil Judge, Rourkela
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national

When a capi-

talist system

is promoted,
one industrialist
ends up consuming
another industri-
alist

AKHILESH YADAY | SaMANWADI
PARTY PRESIDENT

On one hand,
we need to
protect the

interests of the
Scheduled Castes
and the Scheduled
Tribes, but on the
other we also ought to allay fors
of the upper castes. Safeguard-
ing interests of one caste should
not result in the explaitation of
another

CHIRAG PASWAN | BNION MINSTER
Nandigram
emains the

‘ priority. You

had elected me,
and I have been
serving as chief
minister for around
three-and-a-half months. The work
we have done during this short
period is the beginning

SUVENDU ADHIKAR! | CHIEF MINSTER,

WEST BENGAL

South Eastern
Railway intensifies
cleanliness drive

Al

Kolkata, August 31: South
Eastern Railway has intensi-
fied its cleanliness drive across
the stations and circulating
areas with a special focus
on maintaining a clean, hy-
gienic and passenger-friendly
environment.

The cleanliness campaign
is being undertaken across
Kharagpur, Adra, Chakradhar-
pur and Ranchi Divisions. Inten-
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'SC to hear NEET

LR IR 20 ) ILHI\I\!\lll\I\Illll‘.l\l\IHIHI

Why has the

BIP never taken
any such meaningful step
in the interest of Dalits?
=== Why has the RSS never
launched a single
campaign to eradicate
untouchability?
ASHOK GEHLOT | FORMER GHIEF
MINISTER, RAJASTHAN

FIR quashing plea

PRESS TRUST OF INDIA

New Delhi, August 31: The
Supreme Court agreed to hear
Tuesday a plea filed by the
Delhi Police seeking quashing
of 13 FIRs registered against
students who participated in
the NEET paper leak protests
and registering a fresh case
against 2,873 individuals who
were present during the stir to
probe their role in the violence.

A bench comprising Chief
Justice Surya Kant and Jus-
tices Joymalya Bagchi and V
Mohana took note of the sub-
mission by Solicitor General
of India Tushar Mehta who
mentioned the matter seeking
urgent hearing.

As the bench was about to
rise after the day's proceed-
ings, Mehta said, “We want to
move an [A (interlocutory ap-
plication). It's regarding that
protest for quashing of FIRs...
We are invoking Article 142 (of
the Constitution).”

The top court remarked that
it has no problem if parties are
reconciling, and agreed to list
the matter for hearing Tuesday.

The application said that ac-
cording to the decision taken by
the central government July 25,
the Delhi Police nolonger wished
to pursue 13 FIRs registered in
connection with the Cockroach
Janta Party (CJP) protests.

“It is submitted that 2,873
individuals having serious
criminal antecedents as per
the National Crime Records
Bureau database were prima-fa-

A three-judge bench
consisting of Chief
Justice of India

Surya Kant, Justice
Joymalya Bagchi, and
Justice V Mohana
will officially hear the
matter today

cie reported to be present at the
protest site. The investigation is
required to ascertain their role,
ifany, in the commission of of-
fences relating to bodily harm
or destruction of property at the
sald protests, The Delhi Police
seeks leave to file a fresh FIR
only for these 2,873 individuals.
The registration and consequen-
tial investigation of this fresh,
specific FIR shall be in confor-
mity with the clarification of the
expression, ‘criminal anteced-
ents',” the application said.

A

The Delhi Police submitted
that no fresh FIR will be filed for
the incidents which are the sub-
Ject matter of this application.

“In view of the larger public
interest and in the peculiar
facts of this case, the applicant
invokes the extraordinary ju-
risdiction of this court under
Article 142 of the Constitution
of India, praying for guashing
of the FIRs... and to seek permis-
sion to file a fresh FIR... This
court may Kindly be pleased to
clarify, while allowing this ap-
plication, that the order passed
by this court is in the peculiar
facts of the case and shall not
be treated as a precedent,” the
application said.

The development assumes
significance as the CJP has
called for a protest march in
Delhi, accusing the Centre of
failing to honour the promises
made July 25 to persuade the
group to withdraw its 36-day
agitation against examination
irregularities.

IEX7E 158 INDIANS RESCUED

PRESS TRUST OF INDIA

“The specialised forensic
team from India continued its

day. Despite inclement weather
and difficult access conditions

INS NIPUN JOINS NAVY FLEET

The Indian Navy Monday commissioned INS
Nipun, a deep-sea diving vessel to support
complex operations, marking a significant
enhancement in underwater support
capabilities that only a few navies have,
officials said. This is the second such
deep-sea diving vessel commissioned into
the Indian Navy after INS Nistar last year
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Centre defers census

PRESS TRUST OF INDIA

Imphal, August 31: The Union
government Monday deferred
the census operations in Ma-
nipur considering the demand
by civil society organisations
for updating the National Reg-
ister of Citizens (NRC) before
conducting the exercise, an of-
ficial statement said.

The development came a
day before house listing of the
census exercise is scheduled to
begin in the ethnic violence-af-
fected state from September 1.

The decision to put the op-
eration on hold came after
Union Home Minister Amit
Shah chaired a high-level re-
view meeting in New Delhi to
“assess the current situation” in
Manipur, according to a state-
ment from the Chief Minister's
Secretariat.

The demand raised by the
people of Manipur to defer the
census exercise in the north-
eastern state before the im-
plementation of the NRC was
discussed in the meeting, the
statement said.

“The meeting agreed to defer
the proposed Census exercise
in the state considering the
feelings and aspirations of the
people of Manipur,” it said.

Manipur Governor Ajay Ku-
mar Bhalla, Chief Minister Y
Khemchand Singh, Union Home
Secretary Govind Mohan and
other senior officials attended
the meeting.

The demand for NRC imple-
mentation stemmed from the
apprehension of the Meitei and
Naga communities that a cen-
sus without NRC could result in
“demographic changes” in the
state due to the alleged entry of
illegal immigrants from neigh-
bouring Myanmar, who have
ethnic ties with the Kuki people.

Following the meeting, Singh
expressed his gratitude to Prime
Minister Narendra Modi and
Union Home Minister Amit

Court recorded an
official undertaki

from the Centre and
state government

to keep census
notifications and
house-listing
operations in abeyance

Shah for listening to the voices
of the people and fulfilling the
aspirations of the people of the
state,

He also thanked BJP pres-
ident Nitin Nabin for his con-
tinuous support in fulfilling the
wishes of the people of Manipur,
according to the statement.

The CM also appreciated
the efforts of the leaders of 14
Civil Society Organisations
(CSO0s) and the delegation of
BJP MLAs, who had recently
campaigned in New Delhi for
the implementation of the NRC
in Manipur.

The matter was also raised in
the Manipur High Court during
the day, where counsels of the
state and central government
informed the division bench
about the decision to put the
census operation on hold.

Petitions in this regard were
filed by Kangleipak Students
Association and social activist
Shanta Nahakpam, the conve-
nor of 14 civil society organ-
isations. The division bench
comprising Chief Justice M
Sundar and Justice A Guneswar
Sharma will hear the case again
October 12,
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Goa govt drops plan to
table anti-conversion bill

PR

RUST OF INDIA

Panaji, August 31: In a U-turn
following pushback from legis-
lators from the minority com-
munity, the Goa government
Monday decided not to intro-
duee its anti-religious conver-
sion bill during the ongoing
monsoon session of the state
assembly.

Chief Minister Pramod
Sawant conveyed the decision
after a meeting with BJP MLAs
Michael Lobo and Delilah Lo-
bo and Independent legislator
Aleixo Reginaldo Lourenco on
the opening day of the three-
day session.

Lourenco, who backs the
BJP-led government, said

Sawant assured the legislators
that the Goa Prohibition of Un-
lawful Conversion of Religion
Bill, 2026 would not be tabled in
the ongoing session.

“I had made my stand clear
that, if the government tables
it, I will oppose it,” the Cur-
torim legislator told reporters.

There was no need for sucha
legislation in Goa, he asserted,
claiming that the government
data showed no Instances of
forced religious conversions
in the state.

BJP MLA Delilah Lobo, who
attended the meeting, also con-
firmed that the government
would not introduce the bill in
the House.

The development comes
days after the state Cabinet
approved the proposed legisla-
tion, which seeks to prohibit
religious conversions alleged-
1y carried out through force,
coercion, undue influence, al-
lurement, fraudulent means
or marriage.

sivecleaningactivitiesarebeing | New Delhi, August 31: The  work in Kathmandu today in  at Chil-
carried out at station premises, | number of Indian nationals res-  coordination with counterparts  Ime, the
platforms, circulating areas, | cued inthe wakeofthedevastat-  from Nepal Police’s ForensicSei-  team was ZONAL OFFICE: BHUBANESWAR tozsooiosseszt— COYERNMENT OF ODISHA
- waiting halls, foot over bridges, | ing flash floods in Nepal stands  ence Laboratory. They discussed ~ able toes- 1st Floor, Door Sanchar Bhavan, Unit-IX,
toilets, drinking water points | at 158, the Ministry of External the optimisation of various pro-  tablish a ug;r n.;pah Square, Bhubaneswar-751022, 7 n'nci lIF THE SIIP[IIIIITEIIIIIIIE ["ﬂl“[“‘
and other passenger amenities. | Affairs said Monday, as India  tocols and documentation,” it foothold d_bbsr@bankofmaharashtra.bank.in RURAL WORKS DIVISION, KUCHINDA
stepped up its reliefand rescue  said. The Indian forensics team  at  the .mail : eerw_kuchinda@yahoo.com
efforts in coordination with Nep-  is helping augment the analysis  tunnel . Identification No. Online Tender / 08 / RWD, Kuchinda / 2026-27
alese authorities. of DNA samples for the identi-  Rescue Bank of Maharashtra, Bhubaneswar Zonal Office intends 10 Sell | | otter No.7771 Date.29,08,2026
Ministry of External Affairs  fication of victims' mortal re-  efforts The Yahicla. on_sAs. s Where s Gasla: Brough Saa»'“ bl 1 [The Superintending Engineer, Rural Works Division,
process. Details of vehicle are available on Bank's website ¥ 3
(MEA) spokesperson Randhir  mains in Nepal. ; have will | |y bankofmaharashira.bank.in. The last date of receipt of Kuchinda behalf of the Govemor of Odisha invites
Jaiswal shared the update ina “The tunnel rescue operations  continue tender / offer along with eamest money deposit is 10.09.2026 up to percentage rate bids to be received in ONLINE MODE
poston X. team from India sustained its  tomor- 4.00 P.M. Any further Addenda/C of dates in only for Building Works.
“Update on Indian nationals &  efforts in coordination with the  row,” the respect to the above tender sna\l onlybe posted on Bank’s website | |12 [No. of Work :]02 Nos.
India’s rescue and relief efforts ~ Nepali Army at Chilime and W, will | 113" [Nature of Work : |Building Works
in Nepal Number of Indians  Langtang hydropower sitesto-  said. belssuedinnewspaper. Zonal M!ﬂﬂsen Bank of (Approach road)
rescued : 158 As of Bhubaneswar Zone Class of Contractor AR o

Approx Value of Work

SER is also conducting Clean-

2100 hrs, 31 August

16.80 & 16.81 Lakhs
0

\Ammia

liness Campaign through its | 2026," he posted. No.34001/709/2627 Tender Cost B0
official sociapl media p]alél’ms. Jaiswarl also “llnnm “E“ nnl“l unlliﬂt. g\/aﬂablhl}{ of B(;? —_— B ?g g;gggg a: ;‘I(.]%OPAMM to
requesting the passengers to | shared an update .| locuments in the Website, .09. at 5. d
maintain cleanliness across | on the 19-member B““m"‘ nls' n“‘"““l GOVERNMENT OF ODISHA 8 |Last date & time for -|17.09.2026 at 5.00 A.M.
stations and railway premises. | specialised foren- APPOINTMENT OF GUEST FACULTY OFFICE OF THE SUPERINTENDING ENGINEER, seeking Clarifi W

Special emphasis is being | sics team from Adv.no.01/2026 Date.31.08.2026| 9_|Date of Opening of Bid :119.09.2026 at 11.00 A M
laid on rezular removal of gar. | India fhat began | |APPications are invited through HIMS portal (hitps:/imims.odisha || (ALAHANDI [||&||] nmsmll Imwn“lpn‘nm "10 Other details can be Seen in the Bidding documents
ke, roper waste segregalion; | Minctioning I govin) from the eligible retired Lecturers/ Readers up to 69 ages for| E-mail : from the website - hitps:itendersodisha.gov.in

engagement of Guest Faculties as per Govt. in Department of Higher
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2026-27. Date of interview will be communicated later through the Email.
Vacanay: Economics - 2, Education - 2. History -1. Logic & phy -
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Sd.J- Superintending Engineer
Rural Works Division,
Kuchinda

E-Procurement Nollca
Bid Identification No. BC KLD-05/2026-2027
No.6774 Dated 08.2026

Kathmandu Sun-
day, as well as an
Indian tunnel res-
cue team deployed
in Nepal, in a state-

cleaning of passenger areas
and timely disposal of waste.
Cleanliness of tracks and ar-
eas adjoining station premises
is also being monitored closely.
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